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1. Affidavit of service filed on behalf of the petitioner 

today is taken on record. 

2. I have heard the learned senior advocate representing 

the petitioner as well as the learned Advocate General 

representing the State respondents. 

3. There does not appear to be any urgency for this matter 

to be considered by the Vacation Bench. 

4. In view of the foregoing, let this matter be placed before 

the Regular Bench on 23rd November, 2026, subject to 

the convenience of the Court. 

5. In the meanwhile, the learned Advocate General is 

requested to obtain necessary instructions in respect of 

the subject matter of the present writ petition. 

 

 (Rishad Medora, J.) 


